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Dated :3-3- LB.
NOTICE

Sub:.
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Qualification & Experience :_

a i
(1) For High Court Cases

T.d. By
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OFFICE OF THE PRNCIPAL DISTRICT & SESSIONS JUDGE(h.Q.): DELHI

No' '2P';iI.I....Ad„/Gaz../2Q23 D,t,d, D,1},i th, j...g...MAR 2023

action : Ty forwarded along with its enclosure for information and necessary

Enel: As above
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Copy tO:-

1. The Regjstrar (General)

Dated : 'S .ag _ Z:

Supreme Court of India,
Tilak Marg, New Delhi.

i
2. The Registrar (G6neral)

High Court of Delhi
Sher Shah Marg, New Delhi.

The District & Sessions Judge,
Central District Tis Hazari Court, Delhi.

4. The District & Sessions Judge
West District Tis Hazari Court, Delhi.

i

5. The District & Sessions Jadge
North District

Tis Hazari Court, Delhi

6. The District & Sessions Judge,

Rohini Court, Delhi.
I

7. The District &.:Session$- Judge
Dwarka Court,- New Delhi.

I
l

8. The .District & Sessions Judge'
South Delhi District,
Saket, New Delhi.

9. The District & Sessions Judge
New Delhi DistriQt, Patiala House,
New Delhi.

10. The District & Sessions .Judge,

East District-,
Karkardooma, Delhi.

11. The District & Se§sions .Judge
North-East District
Karkardoorna, Delhi.

12: The Distribt & Sessions Judge-
Central District
Rouse Avenue, DDU Marg,
New Delhi



de

13. The General Secretary
Supreme Court Bar Association

Supreme Court Compound, New Delhi

14. The Generpl Secretary,
Delhi High Court Bar Association,
High Court Compound, New Delhi

15. The -General Secretary,
District Court Bar Association,
Tis:Hazari Courts, Delhi

16. The General Secretary,
New Delhi District Court Bar Association,
Patiala House, New Delhi.

17. The General Secretary,
Karkardooma Court Bar Association
Karkardooma, Delhi.

18. The General Secretary,
Rohinl District Court Bar Association
Rohihi eourt, Delhi.

19. The General Secretary,
Dwarka- District Court Bar Association
Dwarka Court, New Delhi.

20. The General Secretary,
Saket District Court Bar Association
Saket Court, New-Delhi.

21. The (3qnQral Secretary,
Central .District'Court,
Rouse Avenue, DDU Marg,
New Delhi.

22. The Sygtem' Analyst,
Land & BuIlding Department,
Govt. of NCT of Delhi,
B--BIOck, Vikas Bhawan, New Delhi

(tO upload the Notice alongwith the application Form on the Department's
Website)

.-\ --q . HP,rAy
(AJAY KUMAR GAMBHIR)

DEPUTY SECRETARY (LEGAL)
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Self Attested Photograph

ANNEXURE-I
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C$\, a'tApplication for High g;curt

1. Name (Block Letters)
a +J

+l o

2.. Address with. Telephone Nos. if any
(i) Residence (ii) Office
(iiiy Chamber
(iv) -Mobile No. (v) E-mail 1.D.

.3.

4.

Date of Birth (attach proof)

(a) Date of enrolment with Bar Council
as. an Advocate/Pleader etc. (attach prooD

(b) Length of experience as on 01.01.2923:

5. Field .of experience in various Law C-o.urts/
Tribunals (give brief resume) with
Particular reference to thi Land Acquisition
case.-in. which appeared before the ccIun.

6.

7.

Whither Income Tax payee, if soI

please indicate since when (PAN’ No.)

Whether the applicant has on the panel of the
Unioh of India/State Govt,/Corporation.
If so1 specify the period during
which worked or since when working

8.

9.

Any other information which the applicant
may like-to furnish (in brief)

Details. of testimonials & o! tIer documents
attached with application

Dated: SIGNATURE


